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FT.3M. 2733(37).—Fr= 1T ALHT 7, T TATAT AfA=ad, 1956 (1956 FT 48) (S8 zad za
THTA 3h ATAHAT Fgl TAT g) I g0 3F il ITLIRT (1) F FeT FHT AT T2 AT T F q5F
TREgT 3T TSHNT HTAT il SATEEEAT H&AT A3, 1279(E) arir@ 11/03/2026, ST WA & II579,
FETLTLOT, AW I, G0 3, IUGE (i) § THIAT T T off, GIT Feieh 5T F L et § NHS44E
=y 103.200 (ch et 103.200) # =y 116.700 (‘1?C et 118.470) (wft/Fu=dt Har & P @)
AT (ST F0/AsE ieeT Aigd 2-Aw/4-A FT FAMET SAM1S), AL, TaweT 3T TATAT 6 AT TS
F forw ag i sruferg g e "t auie | srqget § 3T = g, UHr qiF #7 oS #3569
SATT T FTIOIT ATl g |

3T I ATE=AT FT T 3IF ATTIH FT &7 3F FT ITLTT (3) F Fe9 ardrg "17/03/2026 Fr
“THT 2oL, 17/03/2026 FT “IE=EToi” " H FRTieva o T o ;

STt A ATTAFHTLT T G 3T F dgd IFL A9 IH g2 &, e 9 fF=mw & g i
ITHT 3T~ &9 ¥ Haer B @,

A e H ITTARTE 7 3 ATATHIH T &Ter 39 i STLTT (1) F ATELN H, Fes 1T TERE FT AT
R T e;

3849 GI/2026 (1)
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qA: A, el TLHIT, TAT ITIAFILT il Ioh RATE T T S U2 ST I<h AT AT o0l &T<T 39
& ITETRT (1) BT T& ARAT FT TART FId g0, Tg =0T Fdl & 6 I aqger § AfAfae gfa #1
@t YA & for oS 3T ST =R

SIY o1, sl TERTE, I<H ATATAIH 6T 7T 39 T ITLTT (2) F SATHALT § T FTTUT FHXdl & o6
TH ATERAAT o TSI § TR 9T, I AT § [AAeg qH T Beea i § q6 g arcdfvds &9
q e g | FiRa gr St |

ATLAT

FAles T % AT ot § NH544E % f+t 103.200 (93 f+T 103.200) & fF+t 116.700
(9= T 118.470) (Tht/Faadt Hfiwr & R &) F A st it s et 9= WRa
FroET G Afgd iR s e

ST HT AT Fled et =7 1 EF

HAF gRUEET | YR E R | gR AR | R wdmww || qwEnh Rees
e T (FFAT H) FRAAT HT ATH

L+ 2§ s J 4 J 5 | & |

K 145 [T g || 0.010117|f e |

2 494 T SIRTiCRAE] 0.227632|[7Ta+< AUE FAT2H
A e AT
frEar (30%40),
TaHY TF FATCH
AT qETH ATH
AT (90*33), 52
EEIRSRAERCIEET]
AT R EE
AT HAd, T LA
EEERIE IR C
T HHHT

3 500 GEil SRl 0.0075877 |[fEreag /e wie
ST [T,
ERAEEICIT]
TITCT, AT AT
YT

4 530 GEL STIATTET 0.0025292|[T=_THT T/
e ST
(530/1), Sft.u.
REEER:(EIe
=T (530/2),
.U, A
/3T ol
AT (V)
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EIHAAT. HEAT A1
e feliredT. (64/1,
64/2, 64/3, 64/4,
64/51, 64/6, 64/7)

39 77/50 BEL faeesra ufar 0.0056|[TTsTeaT /3T o
RT9ATHCT, FHAFHT
EUEIRSE
ITLATHTIT, TALTS
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R9ATHCAT, [T
T/ A
TITYATHOT, THT
T/ A
TLITHT (77)

T T AT MeAgiod TE.3TS,

40 16 IGEil =TT 0.0278217|[TTHT=T = 37T,

A

41 17/5 EEl UIEG] 0.020234{[F=+T /3T e

42 24/1 st =T 0.0025292|[Fr= et i e

43 271 BEl Iz 0.15934 3|[asawarHy U/ e

44 27/2 EEL ELA 0.0935822||F@&HFT T/ T

45 2713 GEL ac 0.091053|[FRTF T Tag/3T A=

Total 1.7904807

[T . RW/BNG/KNT/NH-544E/Km.103.20 to Km.1 18.70/2020/3D]
g fiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th May, 2026

S.0. 2733(E).—Whereas by the notification of the Government of India in the Ministry of
Road Transport and Highways, 1279(E) Dated:11/03/2026, published in the Gazette of India,
Extraordinary, Part II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the
National Highway Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central
Government declared its intention to acquire the land specified in the Schedule annexed to the said
notification for (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of NH544E in the stretch of land from Km 103.200 (Ex. Km 103.200)
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to Km 116.700 (Ex. Km 118.470) of (AP/KNT Border to Sira section) in the district of TUMKUR
in the state of KARNATAKA, hereby declares its intention to acquire such land.

And whereas the substance of the said notification has been published in “Deccan Herald”
dated 17/03/2026 , “Udayavani” dated 17/03/2026 ; under sub-section (3) of section 3A of the
said Act;

And whereas the Competent Authority has received objections filed under Section 3-C,
considered and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent
authority has submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise
of the powers conferred by the sub-section (1) of section 3D of the said Act, the Central
Government hereby declares that the land specified in the said Schedule should be acquired for the
aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central
Government hereby declares that on publication of this notification in the Official Gazette, the
land specified in the said Schedule shall vest absolutely in the Central Government, free from all
encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling within the
stretch of land from Km 103.200 (Ex. Km 103.200) to Km 116.700 (Ex. Km 118.470)
of (AP/KNT Border to Sira section) of NH 544E in the state of KARNATAKA.

State: KARNATAKA ||District: TUMKUR |

SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

L 1| 2 L3 L 4 | 5 I 6 |
[Taluk: Sira |
|Village: Madalur |
| 1 “45 ”Common ||Dry/Kharab || 0.0101 17||Government |

2 494 Common Dry/Kharab 0.227632||Governor of
Karnataka on behalf
of BEO (30*40),
Governor of
Karnataka on behalf
of BEO (90*33), EE
Panchayath Raj
division Madhugiri for
drinkung water Canal,
S Suresh Bin late S
Somanna, S Dayanand
bin Late S Somanna

3 500 Private Dry 0.0075877||Thimmakka C/o Late
Rangappa,
Chandrappa Bin Late
Rangappa,
Jayaramappa Bin
Rangappa,
Lakshmaiah Bin
Rangappa.

4 530 Private Dry/Garden 0.0025292(|Rathnamma W/o Late
Srirangaiah (530/1),
G.S. Raghavendra S/o
Late Srirangaiah
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(530/2), K.N.
Nagaraju S/o Late
Narayanappa (NAK)
(530/3A),
Lakshmamma W/o
Late Gundappa
(530/3B),
Ranganathappa,
Gundappa S/o
Marakka (530/3C),
G.R. Nagaraja S/o M.
Ranganatha (530/3D),
G.R. Chandrashekar
S/o M. Ranganatha
(530/3E),
Lakshmamma W/o
Late Gundappa, G.R.
Nagaraju S/o M.
Ranganath (530/3F),
Nanjundappa S/o
Hanumanthappa
(530/4), Lakshmamma
W/o Late Gundappa
(530/5), Smt. G. R.
Latha W/o M.R.
Byregowda (530/6),
Mr. G.S.
Nagendranath S/o
G.R. Shrirangaiah
(530/7), Smt. G.S.
Radha W/o B.
Nagaraju (530/8),
G.R. Chandrashekar
S/o M. Ranganatha
(530/9), G.R.
Nagaraja S/o M.
Ranganatha (530/10),
G.R. Latha W/o Late
M.R. Byregowda
(530/11),
Lakshmamma W/o
Late Gundappa
(530/12), G.R.
Nagaraja S/o M.
Ranganatha (530/13)

Village: Kotta

5

102/1

Private

Wet

0.0025292

S. Rajanna S/o
Siddappa

103

Private

Wet

0.0025292

S. Rajanna S/o
Siddappa (103/1),
Kallubeerappa S/o
Sannanayka,
Chikkeeranayka S/o
Sannanayka, Junjanna
S/o Sannanayka,
Sanneerappa S/o
Sannanayka (103/2)

128

Private

Garden

0.0025292

Ugrappa Bin Late
Eregowda, Naganna
Bin Late Eregowda
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8 12972 Private Wet 0.0025292||Doddaiah S/o
Chikkarangappa
9 130 Private Dry 0.0025292|(Naganna Bin Late

Eregowda, Ugrappa
Bin Late Eregowda,
Narasimhamurthy Bin

Eregowda
10 131/1 Private Dry 0.0050585|[Sannabyramma W/o
Govindappa
11 133 Common Gomala/Dry/ 0.040468||Government
Kharab (Settlement)
12 218 Private Dry 0.030351||Narasimhamurthy S/o
Eeregowda (218/1),

Ranganatha S/o Late
R. Gundappa (218/2),
Indumathi B.L W/o
N.V.N Murthy
(218/3), K.C.
Narasimharaju S/o
Chikkanna (218/4),
Naganna S/o
Eeregowda (218/5)

13 369 Private Dry 0.0050585||Krishnappa S/o Late
Narayanappa
(369/2A1),
Gangamma W/o Late
K.M. Ranganathappa
(369/2A2), Thippanna
S/o Late Puttanna
(369/2A3),
Govindappa S/o Late
Narayanappa
(369/2B), Krishnappa
S/o Puttalingappa,
Srirangappa S/o
Puttalingappa,
Rangaiah S/o
Junjanna,
Mahalingappa S/o
Junjanna, Dilip S/o
Late Ninganna, C.
Nagarajappa S/o
Chikkanna (369/1),
Krishnappa S/o
Narayanappa (369/3)

14 370 Private Dry 0.0025292(|Chandrakala K.G W/o
Dasharatha,
Doddaraju G S/o Late
D. Govindappa
(370/1), K.C.
Ranganatha S/o
Chikkanna (370/2),
K.R. Devaraju S/o
Ranganathappa,
Geethamma W/o Late
K.R. Hemakumar
(370/3), Siddappa S/o
Narayanappa (370/4),
K.R. Ravikumar S/o
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C. Rajappa,
Ranganatha S/o Late
Doddappa, Ningamma
D/o Late Chikkanna,
Jayamma D/o Late
Chikkanna,
Gowramma W/o Late
Rajappa, K.C.
Ranganatha S/o Late
Chikkanna, K. C.
Ashwatha S/o Late
Chikkanna, Padma
W/o Late Srinivasa
K.C, Doddaraju S/o
Late Govindappa,
Narayanappa S/o Late
Chikkanna, Mamatha
K.G S/o Late D.
Govindappa,
Deepashree G S/o
Late D. Govindappa,
Maranna S/o Late
Kenchanna,
Chandrakala K.G S/o
Late D. Govindappa,
Drakshayanamma
W/o Late C.
Dyamanna, Jayamma
D/o Late Chikkanna,
Gowramma W/o Late
Rajappa, Maranna S/o
Late Kenchanna, K.C.
Ranganatha S/o Late
Chikkanna, K.C.
Ashwatha S/o Late
Chikkanna, Padma
W/o Late Srinivasa
K.C, Chandraka K.G
D/o Late D.
Govindappa,
Mamatha K.G D/o
Late D. Govindappa,
Doddaraju G S/o Late
D. Govindappa,
Deepashree G D/o
Late D. Govindappa,
Ranganatha S/o Late
Doddanna, LIngamma
W/o Late
Narayanappa (370/5),
Mamatha K.G W/o
G.K. Girish (370/6),
Deepashree K.G W/o
Thippeswamy (370/7),
K.N. Ranganatha S/o
Narayanappa (370/8)

15

373

Private

Dry

0.05564

S. Shashikumar S/o
Shivanna (373/1),
Rangamma W/o Late
Rangappa (373/2),
Rahul M S/o Mahesh
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Aaradhya, Land
acquisition for
National Highway
544E from Andhra
Pradesh border to
Shira (373/3)

16 |[374

|Private

0.316156]

|Government (Kharab)

17 491

Private

0.010117

Junjamma W/o
Ranganna (491/1)
K.V. Gangadharaiah
S/o Late
Veerabhadraiah
(491/3), Junjanna S/o
Hosurappa (491/4),
Narasappa S/o
Dasappa (491/5),
Junjamma W/o
Ranganna (491/6),
Junjanna S/o
Hosurappa (491/7),
Eeranna S/o
Chikkarangappa
(491/8), Govindappa
S/o Chikkarangappa
(491/9), S.P Veena
W/o K.V.
Gangadharaiah
(491/10), K.V.
Gangadharaiah S/o
Late Veerabhadraiah
(491/11), K.V.
Umesharadhya S/o
Late Veerachadraiah
(491/12),), K.V.
Umesharadhya S/o
Late Veerachadraiah
(491/13), T.
Gundappa S/o N.G.
Thippaiah (491/14)

18 492

Private

Dry

0.0075877

Mariyuddappa S/o
Nagojappa,
Rangamma W/o
Uddappa,
Lakshmakka W/o
Naganna, Kyathanna
S/o Huliyappa
(492/1A), Nagojappa
S/o Nagojappa
(492/1B), Thimmaiah
S/o Thimmadasappa
(492/2), Thimmaiah
S/o Thimmadasappa
(492/3), Ramadasappa
S/o Thimmaiah
(492/7), Pankajamma
W/o Late
Mudligiriyappa
(492/8), Pankajamma
W/o Late
Mudligiriyappa
(492/4), Thimmaiah
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S/o Thimmadasappa
(492/5), Ramadasappa
S/o Thimmaiah
(492/6), Rangamma
W/o Uddappa (492/9),
Ravinatha S/o
Mariuddappa
(492/10), Rajanna S/o
Mariuddappa (492/11)

19

493

Private

Dry

0.0126462

E. Chandranna S/o
Eeranna (493/1A),
Rajanna S/o Late
Narayanappa (493/2),
Mariyanna S/o
Puttaiah (493/3A),
Puttarangamma W/o
Late Puttanna Urf
Puttaiah (493/3B), K.
Manjunatha S/o Late
K. Hanumanthappa
(493/3C), Eeranna S/o
Late Muddanna
(493/1B1), Linganna
S/o Late Linganna
(493/1B2), Thippanna
S/o Late Narayanappa
(493/4), Smt. Sujatha
K.R W/o Ranganatha.
R (493/5), Rajanna
S/o Late Narayanappa
(493/6), Smt. Sunitha
K.R. W/o Raghupathi
S.R (493/7), Smt.
Sujatha K.R W/o
Ranganatha. R
(493/8), Lingmma D/o
Sakamma (493/9),
Eeranna Muddanna
(493/10), Thippanna
S/o Narayanappa
(493/11)

20

Private

Garden

0.0025292

Muddanna S/o
Rangappa (5/1B), K.
Raghu S/o Late
Krishnappa (5/2),
Gurulingappa S/o Late
Rangappa (5/1A1),
Kambaiah S/o Late
Puttarangappa,
Shivalingappa S/o
Late Puttarangappa
(5/1A2), Nagaraja S/o
Odarangappa,
Lakshmakka W/o
Nagaraja, Kambanna
S/o Odarangappa,
Lakkamma W/o
Kambanna,
Doddarangappa S/o
Kambanna, Puttamma
W/o Doddarangappa
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ll(5/1A3)

21

6

Private

Dry

0.409739

Ranganathappa S/o
Late Rangappa,
Ranganathappa S/o
Late Ningappa (6/1),
Shashikumar S/o Late
Nagaraju K.R (6/2), T.
Junjaiah S/o G.
Thimmaiah,
Rathnamma W/o Late
Srirangappa, Junjaiah
T S/o Late G.
Thimmaiah (6/3),
Govindappa S/o Late
Narayanappa (6/4),
Shashikumar S/o Late
Nagaraju K.R (6/11),
Shashikumar S/o Late
Nagaraju K.R (6/12),
Shashikumar S/o Late
Nagaraju K.R (6/7),
Anusuyamma D/o
Late Chikkanna (6/8),
Vasanthappa urf
Vasanthakumar S/o
Doddaiah (6/9), E.
Nagaraju S/o Eeranna
(6/10), Junjanna S/o
Late Chikkanna (6/5),
E. Nagaraju S/o
Eeranna (6/6),
Yadavkumar S/o Late
Nagaraju K.R (6/14),
Yadavkumar S/o Late
Nagaraju K.R (6/13),
Rajanna S/o Late
Narayanappa (6/15),
Krishnappa S/o Late
Narayanappa (6/16),
Thippanna S/o Late
Narayanappa (6/17),
Devaraja Doddaiah
S/o Doddaiah (6/18)

22

66

Private

Garden

0.0025292

Mohankumar G S/o
Govindappa, Eeranna
S/o Late Muddanna
(66/1A), Dilipkumar
S. S/o Late
Shankarareddy
(66/1B), Mamatha
K.G W/o G.K. Girish
(66/1C), K.N.
Ranganatha S/o
Narayanappa (66/1D),
Ranganathappa S/o
Rangappa,
Govindappa S/o
Doddaiah,
Narayanappa S/o
Doddaiah, K.C.
Ranganatha S/o
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Chikkanna (66/1E),
Rangappa S/o Eeranna
(66/2), Kousalya H.R
W/o Devaraju K.R
(66/3)

23

67

Private

Garden

0.0050585

Puttamma W/o Late
Marappa (67/1A),
Puttamma W/o Late
Marappa @ Maranna
(67/1B),
Doddakamanna S/o
Kamanna (67/2), M.R.
Mallappa S/o Late
Rangappa (67/4), K.R.
Jaganatha S/o Late
Ramanna (67/3)

24

Private

Dry

0.0025292

Kamalamma W/o E.
Chandranna (7/1), D.
Manjunatha S/o
Doddaiah (7/2),
Junjanna S/o Late
Chikkanna C.
Rangaiah S/o Late
Chikkanna (7/3),
Rathnamma W/o Late
Srirangappa (7/4),
Kamalamma W/o E.
Chandranna (7/5), E.
Nagaraju S/o Late
Eeranna (7/6)

25

70

Private

Garden

0.0025292

Kyathanna S/o
Dodeerappa,
Rangamma W/o
Kyathanna,
Chennamma W/o
Kyathanna, Raghu E
S/o Late Eeranna C,
Shyla S/o Late
Eeranna C, K.C.
Rajanna S/o
Chennappa,
Rathnamma W/o Late
K.C. Saneerappa,
Puttalakshmamma
W/o Late
Mukundappa K.C

26

71

Private

Garden

0.0025292

Eramma C/o
Chennappa, C Eranna
Bin Chennappa, K C
Rajanna Bin
Chennappa, K C
Mukundappa Bin
Chennappa, K C
Sanneerappa Bin
Sanneerappa, R
Basavarajappa Bin
Revanna,
Shanthamma C/o Late
R Channaveeraiah.
(712A, 71/3)
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27 97

Private

Garden

0.0126462

Kyathanna Bin
Doddeerappa,
Ningamma Bin Late
Linganna Urf
Lingappa. K L
Jayaramu Bin Late
Linganna Urf
Lingappa. K L
Devaraju Bin Late
Linganna Urf
Lingappa. Narasamma
C/o Ranganna. (97/1,
97/2)

28 99

Private

Garden

0.0050585

Ramaiah S/o
Guddadarangappa
(99/1A), K.L.
Pathalingappa S/o
Late K.J. Lingappa
(99/1B), Ramaiah S/o
Guddadarangappa
(99/2),
Lakshmidevamma
W/o T. Narayanappa,
S. Krishnarao (99/3),
Chamaraju S/o
Guddarangappa (99/4)

Village: Kallukote

29 193

Private

Dry/Garden

0.0961115

C Mallanna Bin
Channabasavayya,
Rathnamma C/o C
Rajanna, R Prasanna
Bin Chandrashekar R,
Paramesh K M Bin
Late Mallanna.

30 195

Private

Dry

0.0075877

Prathap Singh Bin
Narayanasingh, Subba
singh bin
Narayanasingh ,
Mabhesh Singh Bin
Narayanasingh.

Village: Vojukunte

31 67

Private

NAK/Dry

0.0025292

Suma C C/o
Manjunath (Bhoo pa) ,
N A Kharabu, G
Annapoorna C/o
Shivakumar M, H R
Krushnamurthy Bin V
S Rangappa (Bhoo
Pa), Nidi Narayan Bin
P C Narayan, T
Giriraja Bin Late
Thimmaiah, V Umesh
Bin Vasanthakumar

Village: Koratakere

32 211

Private

BuiltUp area

0.0111

Linganna S/o
Alingappa (21)

33 33/14

Private

BuiltUp area

0.0149

Nagaraju S/o
Hanumantharayappa
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34

34/15/1

BuiltUp area

0.0111

Gomala, Executive
Officer Taluk
Panchayat Sira for the
purpose of Asylum
Scheme (34)

35

35/15/2

BuiltUp area

0.0111

Muddappa S/o
Reddyhalli Kodappa,
Sanna Hanumappa S/o
Akkammajja
Ramanna, Muddanna
S/o Kodappa (35/1),
Gopalappa S/o
Thimmanna (35/2),
Ranganathappa S/o
Late Thimmanna
(35/3), Ranganathappa
S/o Rangappa (35/4),
Ashwathappa S/o Late
Rangappa (35/5),
Aswathappa S/o
Rangappa (35/6),
Govindappa Late
Giriyanna (35/7),
Govindpa S/o
Giriyanna (35/8)

36

|l42/25

|BuiltUp area

0.0167|

|Minar Irigation

37

46/29/1

BuiltUp area

0.0178

Anjaneya
Ramadevaru, D.
Hiregowda, Ramanna,
Gangappa,
Thimmaiah,
Honnarangappa (46)

38

64

Dry

0.010117

Nagarajappa Bin
Lingappa, Thimmakka
C/o Hanumanthappa,
Dasappa Bin
Hanumanthappa,
Sannarangamma C/o
Late Ugrappa.
Chikkarangappa,
Lakkanna Bin Poo
Rangaiah,
Lakshmamma C/o
Doddarangappa,
Jayamma C/o Late
Ranganna, Lakkamma
C/o Late
Hanumanthaiah.
Muddanna Bin Late
Lingappa. (64/1, 64/2,
64/3, 64/4, 64/5A,
64/6, 64/7)

39

77/50

BuiltUp area

0.0056

Rajamma D/o Late
Rangashyamappa,
Kamalamma D/o Late
Rangashyamappa,
Devaraju S/o Late
Rangashyamappa,
Ranganatha S/o Late
Rangashyamappa,




[T &% 3(ii)]

HILT =T TSI AT

25

Ramesh S/o Late
Rangashyamappa (77)

Village: Gollahalli S. 1.

40 16

Private

Dry

0.0278217

Ramanna Bin
Rangappa, GR
Kariyappa Bin
Rangappa

41 17/5

Private

Garden

0.020234

Kenchamma C/o Late
saunarugappa

42 24/1

Private

Dry

0.0025292

Doddarangappa Bin
Late Kariyanna

43 27/1

Private

Wet

0.159343

Venkataswamy S/o
Late Thimappa

44 27/2

Private

Wet

0.0935822

Lakshmamma W/o
Late Thimmanna Urf
Tailor Thimmanna

45 27/3

Private

Wet

0.091053

Mangamma W/o Late
Ramanna,
Balakrishnappa S/o
Rangappa

Total”

1.7904807||
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